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PRESENT SCOPE OF THE DPR-ZONE A & B

Figure 1.3 Scope of the Project- Zone-A&B




PLAN SHOWING EXISTING HIGH, MEDIUM & LOW DENSITY IN BMC AREA -

LEGEND:

CODE | DESCRIPTION DENSITY ppha
HIGH DENSITY ~400
MEDIUM DENSITY 200-400
LOW DENSITY

Figure 1.2: Plan Showing Existing High, Medium & Low Density
Population in BMC Area
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Government Of Rajasthan s
Office of Superintending Engineer,
Rajasthan Urban Infrastructure Development Project,
Phase-1II, PIU-Bhilwara

Mob. 943314824 _ emall seruidpbhiiwara camail.com

No. PIU/RUIDP/PH-111/Bhilwara/ & £S5 Date : /7.09,2017

NOTICE TO PROCEED

M/s Rajkamal Builders Infrastructure Pvt Ltd,
54, Park HIll Society,

Near Heaven Park Saciety,

Ramdevnagar, Ahmedapad - 380015

Ph No 079-40036799

Email: rajkamal.tenders@gmail.com

Sub: Design and Construction of Work of Providing Sewer Network with house sewer

Ref:

connections, Design and construction of Sewage Treatment Plant, Sewsge pumping
station, Power Generation Unit at STP & allied works and Operation & maintenance
services of the entire system for 10 years in Part of Zone A & 8 of Bhilwara

Letter Of Acceptance issued vide this office letter no RUIDP/PIU/BHL/PH-
111/3781 dated 12.06.2017

Please find enclosed herewith the copy of Contract Agreement duly signed by
the undersigned and your authorized representative for the execution of "
Design and Construction of Work of Providing Sewer Network with house sewer
connections, Design and construction of Sewage Treatment Plant, Sewage pumping
station, Power Generation Unit at STP & allied works and Operation & maintenance
services of the entire system for 10 years in Part of Zone A & B of Bhilwara.

Accepted contract amount for this work is Rs 369,29,97,648/- (in words
Rupees Three Fundred sixty nine crores, twenty nine lacs Nnety seven
thousands, Six hundred and forty Eight only) including provisional sum of Rs
10.00 Cr.

As per bid document provision (clause 23 of Preambie to BOQ), operation
service costs, which includes operation, maintenance and management of
entire system, shall not be less than 10% of design build costs. Accordingly, as
agreed and accepted by you vide your letter no RAJKAMAL/RUIDP/BHILWARA-
01 dated 02.06.2017, bid price have bean adjusted by (i) decreasng the unit
rates of all design and build items uniformly by 4.45% and (ii) increasing the
unit rates of operation service costs including operation, maintenance and
management of entire system uniformly by 86.9% to comp'y with the bidding
document requirement keeping the total bid price and original scope of works
the same.

The adjusted bid price for

i. All design & build items shall be Rs 326,58,80,031/- (Rupees three
hundred twenty six crores, fifty eight lacs, eighty thousands thirty one
only) excluding provisional sum.

ii. Operation service costs shall be Rs 32,71,17,617/- (Rupees Thirty two
crores seventy one lacs seventeen thousands six hundred seventeen
only).

jii. Provisional sum is Rs 10,00,00,000/- (RupeesTen crores only).

Page | of 2
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iv. Total bid price including provisional sum shall be Rs 369,29,97,648/- (in
words Rupees Three hundred sixty nine crores, twenty nine lacs Ninety
seven thousands, Six hundred and forty Eight only).

v. The Commencement and complation dates for this contract are as under:

I. Stipulated date of start 1 23.08.2017
ii. Stipulated date of completion of design-build (1095 days) : 22-08-2020
iii. Stipulated date of completion of O&M services : 20-08-2030

(3650 days after completion of design-build)
You are requested to mobilize and execute the work in accordance with the

provisions of the contract. ;

(Sudheer Mishra)
Superintending Engineer,
RUIDP, PIU Bhilwara

No. PIU/RUIDP/PH-I11/Bhilwara/ £€% - Fo* Date : 2£09.2017
Copy to :

p 8
2,
3

. Guard file

Principal Secretary, LSGD, Rajasthan, Jaipur

Project Director, RUIDP, Jaipur

Director, Asian Development Bank, Urban Development Division, South Asia
Department, 6, ADB Avenue, Mandaluyong city, 1550 Metro Manila,
Philippines. .

The Accountant General (Audit), Rajasthan

District Collector & Magistrate, Bhilwara

Additional Project Director, RUIDP, Jaipur

Financial Advisar, RUIDP, Jaipur

Secretary, UIT, Bhilwara

Commissioner, Municipal Corporatio, Bhilwara

. Superintending Engineer, PWD, City Circle, Bhilwara
. Superintending Engineer, PHED, City Circle, Bhilwara
. Team Leader, PMDSC, RUIDP, Jaipur

. Income Tax Officer, Works & Leasing Tax, Bhilwara

Commercial Tax Officer, Sales Tax, Bhilwara
Mining Engineer, Mining Department, Bhilwara

Superintending Engineer,
RUIDP, PIU Bhilwara



«Jo FANXINNY NOILVLS ONIdAINd AT 8



30 MLD STP ANNEXURE “ D"




CIN:UMSIRIZ004SG C0199¢1

Rajasthan Urban Drinking Water Sewerage and Infrastructure Corporation Ltd.

(A Government of Rajasthan Undertaking) ANNEXURE “E”
Old Working Women Hostel, Behind Nehru Place, Lal Kothi, Tonk Road, Jalpur
ph: 0141- 2742240, 274 2742263 E-mail: i Web: urban. N.EOV.
F18 (52) RUDSICO/AMRUT-2.0/2022-23/Tender/ | & 2 Z— Date: /- / 0 Z/ .20 zj
DETAILED NIB
NIB No. 6/2022-23

Notice inviting online bids for sewerage works under AMRUT-2.0, RUDSICO, a Government of Rajasthan (India)
undertaking, invites online unconditional bids on behalf of the Governor of Rajasthan through e-procurement
portal http://eproc.rajasthan.gov.in from eligible bidders. Bidding will be conducted through procedures in
accordance with the RTPP Act 2012 and RTPP Rules 2013, amended up to date, and under Open Competitive
Bidding (OCB) National with single stage ~two envelope Bidding procedure with Prequalification filter and is
open to all National Bidders.

The Procuring Entity Urban Local Bodies (ULBs) :

Commissioner of respective Nagar Nigam Bharatpur, Nagar Parishad of
Bhilwara, Chittorgarh, Gangapur City, Sawal Madhopur, Sriganganagar,
Jhunjhunu & Kishangarh, towns.

Designation & Address of the Procuring | Executive Director

Entity’s representative Address: Rajasthan Urban Drinking Water Sewerage & Infrastructure
Corporation Ltd, Old Working Women's Hostel, near Police Headquarter, Lal
| Kothi, Jaipur
Subject Matter of Procurement Works of sewer system, STP and SPS/MWP (if any) with 1 year defect liability

with 10 years O&M in 8 towns under six packages.
Period of completion of physical works | 24 months

for each package
Bid Procedure Single-stage: Two Part (envelope) open competitive eBid procedure at
http: .rajasthan.gov.in E
Bid Evaluation Criteria Least Cost based selection
(Selection Method)
Eligibility Criteria As detailed in bid documents
| Websites for downloading Bidding sppo.rajasthan.gov.in and eproc.rajasthan.gov.in
| Document
Fees for each Package Pay a non-refundable cost of bidding document of INR 20,000 through e-GRAS
or Rs. 20000/- (Rupees Twenty Thousand only) in Cash/Demand Draft drawn on
any Scheduled/ Commercial Bank In favour of “Executive Director, RUDSICO”
payable at "Jalpur” or online in Bank Account number of RUDSICO
4079001100000044 of Punjab National Bank, Adarsh Nagar Branch, Jaipur
(IFSC code No. PUNB0407900)
| Pay a non-refundable fee for RISL of INR 2,500 through e-GRAS.
Technical bid should be accompanied with bid security as indicated in bid
document.
Bidder will upload scanned copy of Tender Fees, Processing Fees (RISL Cost)
| and bid security document on e-procurement web site, Bid security (in case of
Bank guarantee only) in physical form should reach to office of the Executive
‘ Director, RUDSICO before the date and time specified in this table.
&ﬁmated Procurement Cost As stipulated below
| Bid Security and Mode of Payment As stipulated below

Period of on-line availability of Bidding | From: 13.02.2023, 17:00 Hrs onwards up to 18:00 Hrs of 15.03.2023
| Documents (Start/End Date)
| Pre-bid Meeting Date/ Time 20.02.2023 at 15:00 Hrs
Place: Meeting Hall, RUDSICO, Jalpur
| Online submission of technical proposal | From: 28.02.2023, 15:00 Hrs

and financial proposal (Start Date)

Manner, End Date for submission of Manner: Online at eProc website http://eproc.rajasthan.gov.in

Bids End Date: 15.03.2023 (up to 18:00 Hrs)

" Last date and time of online payment of | 15.03.2023 up to 18:00 Hrs

Bid Security in the form of Bank

Guarantee
| Submission of original Banker's Cheque/ | 16.03.2023 up 10 15:00 Hrs




CIN:UT4999RI20045GC019961

Rajasthan Urban Drinking Water Sewerage and Infrastructure Corporation Ltd.

(A Government of Rajasthan Undertaking)

0ld Working Women Hostel, Behind Nehru Place, Lal Kothi, Tonk Road, Jaipur
Ph: 0141- 2742240, 2742538, 2742263 E-mail: ruifdc ail.com, Web: urban.rajasthan.gov.in/rudsico

Demand Draft for Bid Document cost,
bid Security, Bid Processing Fee & other
documents listed herein after

Date & Time of Technical Bid Opening Date: 17.03.2023 Time: 14:00 Hrs

Date/ Time/ Place of Financial Bid Will be intimated later to the Technically qualified bidders
Opening
Bid Validity 180 days from the online bid submission deadline
Details of towns and Packages:
Total Cost Bid Security Period of
S:Np- Package No. Name of Towns (INR In Lacs) (INRInLacs) | completion
1 AMRUT-2.0/RAJ/SEWERAGE-07 BHILWARA 22941.00 458.82
— — |
| 2 | AMRUT-2.0/RAJ/SEWERAGE-08 CHITTORGARH 9556.00 191.12
GANGAPUR CITY
AMRUT-2.0 ERA ; g
3 UT-2.0/RAJ/SEWERAGE-09 SAWAI MADHOPUR 14873.00 297.46
SRIGANGANAGAR 24 Months
4 AMRUT-2.0, ERAGE-10 } X
| /RAJ/SEW THONIHUNG 19549.00 390.98
g AMRUT-2.0/RAJ/SEWERAGE-11 KISHANGARH 10131.00 202.62
1
[ AMRUT-2.0/RAJ/SEWERAGE-12 BHARATPUR 12097.00 241.94
| !
Terms:
1. Bidders or their (authorised signatory) shall submit their offer on-line in Electronic formats both for technical and

financial proposal. However, DD / Banker’s Cheques / BG (if applicable) for REP Document Fees, RISL Processing

fFees and Bid Security should be submitted by the time and date mentioned above as prescribed in bid document

and scanned copy of tender fee and Bid processing fee should also be uploaded along with the technical Bid. Any

bid not accompanied by Tender document fee, Bid processing fee and Earnest Money as in the NIT will be rejected

as nonresponsive.

The bidder should submit for each package, by date & time specified above, in original, hard copies of —

(i) Cost of the bidding document of INR 20,000/- in the form of DD in favour of Executive Director, RUDSICO,
payable at Jaipur receipt of online payment.

(i) Bid processing fee of INR 2,500/- in the form of DD in the name of Managing Director, RISL, Jaipur payable at
Jaipur;

(iii) Bid Security as per RTPP;

(iv) Letter of Technical Bid;

(v) Power of Attorney (if any); and

(vi) Joint Venture Agreement, if applicable.

Bid Security shall be submitted in form of Bank Guarantee (BG) electronically (on line) through bidder’s banker by

SFMS (Structured Financial Messaging System) on or before the last date and time of online payment of Bid

Security in Bank Account number of RUDSICO Is 4079001100000044 of Punjab National Bank, Adarsh Nagar Branch,

Jaipur (IFSC code No. PUNBO0407900). The BG should be with appropriate stamp duties and in the prescribed

format. Original hard Copy of BG (Bid security) shall be physically submitted on or before last date & time of

submission of depositing documents in hard copy.

Any subsequent addendum/corrigendum/ minutes of prebid meeting / prebid clarifications shall be published only

at the websites sppp.raj.nic.in & http://eproc.rajasthan.gov.in and will not be published in newspapers. In case

there is 3 holiday on the day of opening of bids, activities assigned on that date shall be carried out on the next

working day.

Before online submitting the bids, it should be ensured that all the bid documents including conditions of contract

are digitally signed by the bidder.

gefore electronically submitting the Bids, it should be ensured that all the Bid papers Including conditions of

contract and e-gras challans are properly uploaded and digitally signed by the Bidder.

Department will not be responsible for delay in online submission due to any reason. For this, bidders are

requested to upload the complete bid well advance in time so as to avoid 11" hour issues like slow speed; choking

of web site due to heavy load or any other unforeseen problems.

All the prospective bidders are encouraged to participate in the pre-bid meeting and it Is advised that the work

sites are visited and bid documents are studied thoroughly.




CIN:U74999RI2004SG 019961

Rajasthan Urban Drinking Water Sewerage and Infrastructure Corporation Ltd.

10.
11.

12.
13.
14.
15.

16.
17.

18.

(A Government of Rajasthan Undertaking)
Old Working Women Hostel, Behind Nehru Place, Lal Kothi, Tonk Road, Jalpur

Ph: 0141- 2742 2742538, 2742263 E-mall: il Web: urban. n.gov.in/rud

Procurement entity’s representative disclaims any factual/ or other errors In the bidding document (the onus Is
purely on the individual bidders to verify such information) and the Information provided therein are intended
only to help the bidders to prepare a logical bid proposal.

No conditional bids shall be accepted and such bids shall be summarily rejected forthwith.

The provisions of RTPP Act 2012 and Rules 2013 thereto shall be applicable for this procurement. Furthermore, in
case of any Inconsistency in any of the provisions of this bidding document with the RTPP Act 2012 and Rules
thereto, the latter shall prevail. This notice and tender documents are available on following website for e-tender
www.eproc.raiasthan.gov.in or L

A complete set of tender document can be downloaded from above websites.

Bids shall remain valid for 180 days (One Hundred and Eighty days) from the date of submission of the tender.

In case, there Is holiday on any of the date mentioned above, the activities assigned on that date shall be carried
out on the next working day.

Agencies are advised to study this document carefully before submitting their proposals in response to the RFP
Notice. Submission of a proposal In response to this notice shall be deemed to have been done after careful study
and examination of this document with full understanding of its terms, conditions and Implications.

RUDSICO will not be responsible for any delay in submission of bid. '

RUDSICO reserves the right to accept or reject any bid, and to cancel the bidding process and reject all bids, at any
time prior to award of the Contract, without Incurring any llablility to the affected bidder or bidders or any
obligation to inform the affected bidder or bidders on the grounds of Employer’s action.

Address of Communication

Executive Director

Rajasthan Urban Drinking Water Sewerage and Infrastructure Corporation Limited (RUDSICO)

(A Government of Rajasthan Undertaking),

Near Police HQ Building, Lal Kothl, Tonk Road, Jaipur-302015.

E-mail:-ruifdco@gmail.com

[U]: 1.V T O ————————

Ex e Director
RUDSICO, Jaipur
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29/7, Paldi Rd, Sector 7, R C Vyas Colony,

Bhilwara, Palri, Rajasthan 311001, India
Lat 25.369516°

Long 74.637486°
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